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(b) The High Coart of Kerala has
granted to the Official Liquidator two
decrees for Rs. 16.32 lakhs and Rs. 241
lakhs against the directors, auditors
and other officers of the bank.

(c) The execution of the decree for
Rs. 16.52 lakhs has been stayed. A
certified copy of the judgment grant-
ing a decree of Rs. 241 lakhs to the
liquidator is not yet available. It is
reported that the persons, who are
due to pay this amount, may prefer
an appeal against this decree. The
question of the action to be taken will
be considered, as soon as a copy of
the judgment granting the decree for
Rs. 241 lakhs is available.

Medical College at Agartala

3469. Shri Dasaratha Deb: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(g) whether the Government of Tri-
pura have sought Central aid for
establishing a medical college at
Apgartala; and

(b) if so, the Government's reaction
thereto?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a) No
formal proposal for a Medical College
or assistance therefor has been receiv-
ed from the Government of Tripura
although the matter was orally dis-
cussed by Health Minister of Tripura
with Union Health Minister. Students
from Tripura. are provided with seats
in various medical colleges in the
country undér a specific scheme for
the purpose.

(b) Government does not think it

advisable or necessary to start a medi-
cal college at Tripura.
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Pench Hydro-electric and Irrigation
Scheme

3471. Shri Balkrishna Wasnik: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether the Central Govern-
ment have approved and given clear-
ance to the Pench Hydro-electric and
Irrigation Scheme in Nagpur District,
Maharashtra;

(b) it %0, the outlay for the scheme;
and

(c) the period likely to be taken
for its completion?

The Minkter of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) A scheme report in respect of the
project has not yet been received by
the Government of India.

(b) The total capital cost of the
scheme has been estimated by the
State Government as Rs. 20 crores.

(c) This will be known only after
the scheme report is received and
scrutinised.





